
NATIONAT COMPANY LAW TRIBUNAL
NEW DELHI BENCH

NEW DETHI

c. P. NO, 123(Np)2010
cA. NO.

PRESENT: SMT. INA MALHOTRA
Hon'ble Member (J)

ATTENDANCE-CUM.ORDER SHEET OF THE HEARING OF NEW DELHI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 15.09.2016

NAME OF THE COMPANY: Sh. Sanjay Gambhir & Ors. V/s M/s. Renaissance Buildcon M,
Ltd.

SECTION OF THE COMPANIES ACT: 3971398

S.NO. NAME DESIGNATION REPRESENTATION SIGNATURE
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ORDER

This case has been transferred from Court No.1.

petitioner. Court notice be issued to the petitioner

27.09.2016.Dasti.
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None is present on behalf of the

through counsel rcturnable on
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(Ina Malhotra)

Memberfudicial

At this stage, Mr. Diggaj Pathak, has appeared on behalf of the petitioner and has

been informed about the proceedings.


